IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :28-09-2026

28.09.2026

Date

MISC.
913/202628.09.2026 |TRO” M.NAIK GENERAL Order Dtd. 2026-09-23 APPEAL
496/2022
SEC.
WRIT
WP (C) - BIPLAB BRANCH
) —_ —_
666/202628.09.2026 |3 i o R c.o. Order Dtd. 2026-09-24 OTVISTON
BENCH-2)
667/2026(28.09.2026 |CCAPLT S CHOUDHURY [C.O. Order Dtd. 2026-09-23
' 7595/2026
668/202628.09.2026 |PoAEL” S CHOUDHURY |C.O Order Dtd. 2026-09-23
: -09. 7547/2026 -0 :
BLAPL-
) _ _
669/202628.09.2026 oM s DasH c.o. Order Dtd. 2026-09-23
BLAPL-
) —_ —_
670/2026 28.09.2026  [orto 0 SR SAHOO c.o. Order Dtd. 2026-09-23
671/202628.09.2026 |PoBPL” J PRADHAN  |C.O Order Dtd. 2026-09-24
: 09 8563/2026 -0 :
672/2026(28.09.2026  |CCAPLT PK MOHANTY |C.O. Order Dtd. 2026-09-24
8554/2026
673/2026(28.09.2026 |CCAPLT BS SWAIN c.o. Order Dtd. 2026-09-24 BATIL-2
: 8507/2026
674/2026(28.09.2026 |CCAPLT S BARIK c.o. Order Dtd. 2026-09-24 BATL-1
: 8551/2026
675/2026(28.09.2026 |CLAPLT TR DAS c.o. Order Dtd. 2026-09-24 BAIL-2
9001/2026
BLAPL-
) —_ —_
676/2026(28.09.2026 o7t [B.K.NAYAK  [C.O. Order Dtd. 2026-09-23
677/2026(28.09.2026 |CCAPLT MR BARIK c.o. Order Dtd. 2026-09-24 BATIL-2
: 8516/2026
678/2026(28.09.2026 |CCAPLT RK MALLICK [C.O. Order Dtd. 2026-09-24

8562/2026




681/202626.09.2026 |20, |K.PARIDA Order Dtd. 2026-09-23
682/202628.09.2026 |207, . |K.PARTDA Order Dtd. 2026-09-23
683/202628.09.2026 0507 |K.PARTDA Order Dtd. 2026-09-23
685/202628.09.2026 o507 [K.PARTDA Order Dtd. 2026-09-23
. COURT
686/2026(28.09.2026 S50 |D.SAMAL NO. 2 |Order Dtd. 9999-12-31
OLD
o COURT
687/2026(28.09.2026 (507 |K.PARIDA NO. 2 |Order Dtd. 2026-09-23
OLD
COURT
BLAPL- MANAS
) — —
1695/202626.09.2026 |0t e NTARAY NO. 2 order Dtd. 2026-09-24
COURT
704/2026 |28.09.2026 ?gég;;2026 P.K.NAYAK NO. 2 |order Dtd. 2026-09-24 N ANCH 3
OLD
COURT
705/2026 |28.09.2026 25832;2026 T.SAHOO NO. 2 |Order Dtd. 2026-09-24 e NCH 7
OLD
COURT
706/2026 |28.09.2026 ?gég;;2026 P.K.LENKA NO. 2 |Order Dtd. 2026-09-24 NG
OLD
COURT
707/2026 |28.09.2026 ?gég;;2026 P.K.LENKA NO. 2 |order Dtd. 2026-09-24 N ANCH-2
OLD
COURT
WP (C) - WRIT
) — —
708/2026(26.09.2026 |, ()7 K. PARTDA NO. 2 lorder Dtd. 2026-09-24 N NCH2
709/2026 (28.09.2026 1017 B K. LENKA NO. 2 [Order Dtd. 2026-08-03 oTvISTON
OLD BENCH-3)
COURT
710/2026 |28.09.2026 Qgég%;2026 A.B.MLLICK NO. 2 |Order Dtd. 2026-09-23 e NCH.
OLD
COURT
711/2026 |28.09.2026 ggéfé/2026 T . SAHOO NO. 3 |order Dtd. 2026-10-15 e eHo1
OLD
) _ _
712/2026(28.09.2026 31717 |7 5AKOO NO. 3 |order Dtd. 2026-10-15 oryTSTON
BENCH-1)
COURT
713/2026 28.09.2026 ggégé;2026 T . SAHOO NO. 3 |order Dtd. 2026-09-24 e
OLD
COURT
714/2026 |28.09.2026 ggég;/2026 T. SAHOO NO. 3 |order Dtd. 2026-10-15 ANCH- 6
OLD
715/2026 28.09.2026 WP (C) - D.BISWAL (COURT [Order Dtd. 2026-09-23 WRIT




30920/2026 NO. 3 BRANCH
OLD (DIVISION
BENCH-1)
COURT
716/2026(28.09.2026 300507 ID.BISWAL NO. 3 |Order Dtd. 2026-09-23 e NCH.
OLD
WP (C) - COURT
717/2026(28.09.2026 30057 Ip.BISWAL NO. 3 [Order Dtd. 2026-09-23
OLD
W () - COURT
718/2026 28.09.2026 |10 1) K. N.SAHOO NO. 3 |Order Dtd. 2026-09-24
OLD
WD (C) - COURT
719/2026(28.09.2026  [[oo)7 0 K. N 8AHOO NO. 3 |Order Dtd. 2026-09-24
OLD
COURT
720/2026 28.09.2026 25é22;2026 D.BISWAL NO. 3 |order Dtd. 2026-09-23 N ANCH-2
OLD
o COURT
722/2026(26.09.2026 |27 |S.MOHARANA NO. 3 Order Dtd. 2026-09-25
OLD
COURT
723/2026(28.09.2026  [[oiC)7 o M.R.BARIK NO. 3 |Order Dtd. 2026-09-25 e NCH4
OLD
COURT
725/2026 28.09.2026 25222;2026 M. MOHANTY NO. 3 |order Dtd. 2026-09-25 N ANCH-4
OLD
COURT
726/2026 28.09.2026 252§;;2026 M.R.BARIK NO. 3 |order Dtd. 2026-09-25 o NCH-4
OLD
) ABLAPL- COURT
728/2026(28.09.2026  SEAFNC v BEHERA NO. 3 |Order Dtd. 2026-09-24 BATL-1
OLD
COURT
729/2026 28.09.2026 25é51;2026 T.SWAIN NO. 3 |order Dtd. 2026-09-24 N ANCH-2
OLD
COURT
731/2026(28.09.2026 |72 (C)7  |n.PATTANAYAK NO. 3 |Order Dtd. 2026-09-10 o NCHA1
OLD
N COURT
732/202628.09.2026 | eo DB DASH NO. 3 |Order Dtd. 2026-09-23
OLD
ABLAPL- COURT
733/202628.09.2026 1SN |3 BEHERA NO. 3 |Order Dtd. 2026-09-24 BATL-1
OLD
COURT
734/202628.09.2026 (oo 2 |6 BARIK NO. 2 |Order Dtd. 2026-09-23
OLD
COURT
735/202628.09.2026 (g0 DB DASH NO. 2 |Order Dtd. 2026-09-24
OLD
BLAPL— COURT
737/202628.09.2026 227770 [PK MOHANTY NO. 2 |Order Dtd. 2026-09-23

OLD




BLAPL-

COURT

738/202628.09.2026 B DAS NO. 2 |Order Dtd. 2026-09-23 BATL-2
7736/2026 ot
BLAPL— COURT
739/2026(26.09.2026 Uit B RAY NO. 2 |order Dtd. 2026-09-24
OLD
MACA COURT
747/2026(28.09.2026 02050 S, SWATN NO. 2 |order Dtd. 2026-09-23
OLD
CRLn COURT
749/202626.09.2026 |07 |S.CHOUDHURT NO. 2 |order Dtd. 9999-12-31
OLD
750/2026 |28.09.2026 ?5822;2026 A .MOHANTY EgURg Order Dtd. 2026-11-09
WP (C) — COURT WRIT
) —_ —_
751/2026(26.09.2026 32117 |S.K.BEHERA FoURY order ptd. 2026-10-12 N NCH-2
752/2026 |28.09.2026 522235026 R.K.PATTNATK ;gURg Order Dtd. 2026-09-25
WRIT
WP (C) - COURT BRANCH
) _ _
753/2026 28.09.2026  [171%) 7 ls.K.BEHERA FOUR? lorder Drd. 2026-10-12 v aToN
BENCH-2)
755/2026 28.09.2026 ?§2§§32026 ?ﬁgiN SHAKTI ;gURg Order Dtd. 2026-09-24 BAIL-2
756/202628.09.2026 g?;6/2024 M.R.ROUTRAY EgURg Order Dtd. 2026-09-25
WRIT
WP (C) — COURT BRANCH
) —_ —_
757/2026(28.09.2026 70 (517 DK JENA FoOR? lorder Drd. 2026-10-12 orvrSTON
BENCH-2)
WRIT
WP (C) - COURT BRANCH
) —_ —_
758/202626.09.2026 )0 L0 AL B MALLICK Fo R lorder pd. 2026-10-12 oTvISTON
BENCH-2)
WP (C) — COURT WRIT
) —_ —_
760/202626.09.2026 37 1)7 IS K.BEHERA FoURY order ptd. 2026-10-12 N NCH2
WP (C) — COURT WRIT
) _ _
761/202626.09.2026 74007 [P.K.MISHRA FoURY order pd. 2026-09-24 N NCH_4
762/2026 28.09.2026 §§§§5024 R.B.MISHRA ;gURg Order Dtd. 9999-12-31 Zi;?iiAL
766/2026|28.09.2026 g?gé;019 J.P.KAR ;gURg Order Dtd. 9999-12-31 Z?;?iiAL
WP (C) - COURT WRIT
) —_ —_
775/2026 28.09.2026 (507 s K.BISWAL COURT lorder Drd. 9999-12-31 N NCH 3
WP (C) — COURT WRIT
) _ _
776/2026(28.09.2026 |70 L7 LK. PANT FoURD lorder ptd. 2026-09-25 N NCH.
WP (C) - COURT WRIT
) _ _
777/2026(28.09.2026 |47 S K.BEHERA FoURC lorder ptd. 2024-06-27 N ncH




(DIVISION

BENCH-1)
778/2026 |28.09.2026 gz;g>5026 S.K.PRADHAN ;gURg Order Dtd. 2026-09-25
WP (C) - COURT WRIT
) —_ —_
779/2026 28.09.2026 3707 |A.5AROO COURT lorder Drd. 2026-09-25 o NCH_A
780/2026 |28.09.2026 ?§E2535026 MR ROUTRAY ;gURg Order Dtd. 2026-09-25
781/2026 |28.09.2026 222235026 BB ROUT ;gURg Order Dtd. 2026-09-23
BLAPL- COURT
) _ _ _
782/2026 28.09.2026 [>T M Das FoORT lorder Drd. 2026-09-21 BATL-2
BLAPL- COURT
) _ _ _
783/2026 28.09.2026 LR IS SAMAL FOURT lorder Drd. 2026-09-23 BATL-2
WRIT
WP (C) - COURT BRANCH
) _ _
784/2026 28.09.2026 |74l s NAYEK FOURT lorder Drd. 2026-09-25 v aToN
BENCH-1)
WP (C) — COURT WRIT
) —_ —_
786/202626.09.2026 |3 11T /B K SWAIN FoURD lorder ptd. 2026-09-22 N ANCH1
WP (C) - COURT WRIT
) _ _
787/2026(28.09.2026 124507 A K NAYEK FOURT lorder Drd. 2026-09-25 o cE e
789/2026 28.09.2026 g§§§;025 M.MISHRA ;gURg Order Dtd. 2026-09-23
790/2026 |28.09.2026 §§32§£6 U.C.DORA ;gURZ
792/2026 28.09.2026 522252026 B.DALAT ;gURg
793/2026 28.09.2026 $§Ef5£026 B.DALAT ;gURg
794/2026 |28.09.2026 2232356 L.D.SAHOO ;gURZ
COURT
835/202628.09.2026 g?g%ﬁ;026 ;g;g;??SH NO. |order Dtd. 2026-09-24
15
COURT
841/2026(28.09.2026 104007 |5  BEHERA NO. |Order Dtd. 2026-11-16 e eH_
12
COURT
845/2026 (28.09.2026 222555026 SHRADHANJALTI NO.

12




COURT
CMP- WRIT
) —_ —_
846/2026128.09.2026 (1ic . |S.N.SHARMA 28. Order Dtd. 2026-11-09 RANCH-2
COURT
860/2026 (28.09.2026 gﬁég;;2026 A.K.MOHANTY NO. |Order Dtd. 2026-09-25 EEiECH_7
20
COURT
WP (C) - WRIT
) —_ —_
861/202628.09.2026  [7oie)”  [P.K.DAS 28. Order Dtd. 2026-09-24 R ANCH4
COURT
862/2026 |28.09.2026 ggég;/2026 A.K.MOHANTY NO. |Order Dtd. 2026-09-25 giigCH_B
20
COURT
863/2026 (28.09.2026 ggéi;;2026 A.K.MOHANTY NO. |order Dtd. 2026-09-25 EEiECH_5
20
o) COURT
864/2026(28.09.2026 (101017 A K. MOHANTY NO. |order Dtd. 2026-09-25
20
o) COURT
866/2026(26.09.2026 3107 A K. MoHANTY NO. |Order Dtd. 2026-09-25
20
COURT
867/2026 (28.09.2026 25232;2026 A.K.MOHANTY NO. |order Dtd. 2026-09-25 giiECH_l
20
WP (C) - COURT giiEICH
868/2026(26.09.2026 301" A K. MOHANTY NO. |order Dtd. 2026-09-25 (DTVISTON
20 BENCH-3)
COURT WRIT
WP (C) - BRANCH
869/2026128.09.2026 |30 /C)7  Ia K. MoHANTY NO. |order Dtd. 2026-09-25 (DIVISTON
20 BENCH-3)
o) COURT
870/202628.09.2026  [11C) 7 A K. MOHANTY NO. |order Dtd. 2026-09-25
20
N COURT
871/2026(28.09.2026 R.K.MALLICK NO. |order Dtd. 2026-09-24
7823/2026 50
COURT
872/2026 |28.09.2026 ggigé/2026 A.K.MOHANTY NO. |Order Dtd. 2026-09-25 g?iECH—6
20
COURT
873/2026 |28.09.2026 giig;;2026 A.K.MOHANTY NO. |Order Dtd. 2026-09-25 giiECH—4
20
p () - COURT
874/202628.09.2026 |30 007 I3 K. MOHANTY NO. |order Dtd. 2026-09-25
20
COURT
875/2026 |28.09.2026 §§£52;2026 A.K.MOHANTY NO. |Order Dtd. 2026-09-25 EE;ECH—z
20
WP (C) - COURT
876/202628.09.2026 1707 ALK MOHANTY NO. |Order Dtd. 2026-09-25
20
877/2026 (28.09.2026  |WP(C) - A.K.MOHANTY (COURT |Order Dtd. 2026-09-25 WRIT




30262/2026 NO. BRANCH-8
20
() - COURT
878/202626.09.2026 30717 A K. MOHANTY NO. |Order Dtd. 2026-09-25
20
COURT
879/2026(28.09.2026 30 1CL7  IA.K.MOHANTY NO. |Order Dtd. 2026-09-25 e NCH- 4
20
COURT
880/2026 28.09.2026 ggéi;/zoza A.K.MOHANTY NO. |order Dtd. 2026-09-25 o eHo1
20
we (©) - COURT BRANCH
881/202628.09.2026 (101007 A K. MOHANTY NO. |Order Dtd. 2026-09-25 orvreToN
20 BENCH-2)
WP (C) - COURT giiEICH
883/202626.09.2026 (30107 A K. MOHANTY NO. |Order Dtd. 2026-09-25 oTYISTON
20 BENCH-3)
884/2026 28.09.2026 1 0e)7 e k. momaNTY NO. |Order Dtd. 2026-09-25 v aToN
20 BENCH-1)
COURT
WP (C) - WRIT
) _ _
885/202628.09.2026  [1o1C)7 IR MORANTY NO.  lorder Dtd. 2026-09-25 o NCHT
COURT
886/2026 28.09.2026 25;32;2026 S.SAMAL NO. |order Dtd. 2026-10-14 o NCH 3
23
o COURT MISC.
887/20261(28.09.2026 746/2020 M NAYEK NO. Order Dtd. 2026-09-23 APPEAL
23 SEC.
COURT
WP (C) - WRIT
) _ _
888/202628.09.2026 |70 1C° . [B.C.PANDA No. ozder Dtd. 2026-09-25 o NCH_3
o COURT MISC.
889/2026(26.09.2026 |(200 M NAYEK NO. |Order Dtd. 2026-09-23 APPEAL
23 SEC.
o COURT MISC.
891/2026 28.09.2026 G C JENA NO. |Order Dtd. 2026-09-24 APPEAL
219/2012 A i
.. COURT MISC.
892/202626.09.2026 o207 M.NAIK NO. |Order Dtd. 2026-09-23 APPEAL
23 SEC.
o COURT MISC.
2893/20261(28.09.2026 322/2018 P R BEHERA NO. Order Dtd. 2026-09-23 APPEAL
23 SEC.
oo COURT MISC.
894/2026(28.09.2026 |00 . M.NATK NO. |Order Dtd. 2026-09-23 APPEAL
23 SEC.
.. COURT MISC.
895/202628.09.2026 |77 o [P CHULI NO. 3 [order Dtd. 2019-10-16 APPEAL
OLD SEC.
896/2026(28.09.2026  |FAO- M.NAIK (COURT |Order Dtd. 2026-09-23 MISC.




87/2023 NO. 3 APPEAL
OLD SEC.
COURT MISC.
897/2026(28.09.2026 FAO-8/2021 |P K JENA c.0o. NO. 3 |Order Dtd. 2026-09-23 APPEAL
OLD SEC.
COURT
WP (C) - WRIT
) — —
898/2026(28.09.2026 8995/2018 G N SETHI c.0. ggb 3 |Order Dtd. 2026-09-23 BRANCH-3
FAO- COURT MISC.
899/2026(28.09.2026 86/2023 M.NAIK c.o. NO. 3 |Order Dtd. 2026-09-23 APPEAL
OLD SEC.
RO COURT MISC.
900/2026(28.09.2026 M.NAIK c.0o. NO. 3 |Order Dtd. 2026-09-23 APPEAL
85/2023
OLD SEC.
FAO- COURT MISC.
901/2026(28.09.2026 M.NAIK c.o. NO. 3 |Order Dtd. 2026-09-23 APPEAL
84/2023
OLD SEC.
FRO- COURT MISC.
902/2026(28.09.2026 M.NAIK c.o. NO. 3 |Order Dtd. 2026-09-23 APPEAL
497/2022
OLD SEC.
FAO- COURT MISC.
904/2026 28.09.2026 M.NAIK C.0.  |NO. 3 |Order Dtd. 2026-09-23 APPEAL
493/2022
OLD SEC.
FAO- COURT MISC.
907/2026(28.09.2026 M.NAIK C.0.  |NO. 3 |order Dtd. 2023-05-04 APPEAL
495/2022
OLD SEC.
COURT
WP (C) - WRIT
) — —
916/2026(28.09.2026 29925/2026 J.SAHOO c.o. ggb 3 |Order Dtd. 2026-09-22 BRANCH-8
BLAPL COURT
957/2026(28.09.2026 S P SAHOO c.o. NO. 3 |Order Dtd. 2026-09-25
9021/2026
OLD
WP (C) - PRATAP KUMAR WRIT
) — —
679/2026(28.09.2026 15755/2026 BEHERA GENERAL Order Dtd. 2026-09-25 BRANCH-6
WP (C) - PRATAP KUMAR WRIT
) — —
680/2026(28.09.2026 15848/2026 BEHERA GENERAL Order Dtd. 2026-09-25 BRANCH-2
WP (C) - PRATAP KUMAR WRIT
) — —
684/2026(28.09.2026 18162/2026 BEHERA GENERAL Order Dtd. 2026-09-25 BRANCH-1
WP (C) - PRATAP KUMAR WRIT
) — —
688/2026(28.09.2026 24466/2026 BEHERA GENERAL Order Dtd. 2026-09-25 BRANCH-5
WP (C) - PRATAP KUMAR
) — —
689/2026(28.09.2026 26793/2026 BEHERA GENERAL Order Dtd. 2026-09-25
ABLAPL-  |PRATAP KUMAR
) — — —
690/2026(28.09.2026 10656/2026 BEHERA GENERAL Order Dtd. 2026-09-25 BAIL-2
WP (C) - SEBATI WRIT
) — —
691/2026(28.09.2026 29942/2026 MOHANTA GENERAL Order Dtd. 2026-09-24 BRANCH-7
692/2026(28.09.2026 WP (C) - IMANAS RANJAN |GENERAL | Order Dtd. 2026-05-15 WRIT




7087/2026 |BAUG BRANCH-4
WP (C) - MANAS RANJAN WRIT
) —_ —_
693/202628.09.2026 00> [ GENERAL Judgement Dtd. 2026-05-15 N ANCH- 7
CRLMC- LAMRODAR
) —_ —_
694/202626.09.2026 S0 GENERAL Order Dtd. 2026-09-24
696/2026 (28.09.2026 ?§i§§35024 iiii?A NASIR | o NERAL Petition
WPCRL- AYESHA NASIR
) —_ —_
697/202626.09.2026 o2 ohon o T GENERAL Order Dtd. 2013-04-25
ABLAPL- DILLIP KUMAR
) _ _
698/202628.09.2026 [0t [ GENERAL Order Dtd. 2026-09-25
699/2026 |28.09.2026 ?§2§§35026 iﬁgig?AR GENERAL Order Dtd. 2026-09-24
700/2026 |28.09.2026 T§g§5026 §§§§§§ ogin (GENERAL Judgement Dtd. 2026-09-24
CRLMP- GIRISH KUMAR WRIT
| . .
701/2026128.09.2026 1244/2022 |SUNDARAY GENERAL Petition With Annexures BRANCH-2
WRIT
WP (C) — PRASANTA BRANCH
) _ _
702/2026(28.09.2026 171017 e R g (GENERAL Order Dtd. 2026-09-16 orvISTON
BENCH-3)
WP (C) — GANGARAM . WRIT
)
703/2026128.09.2026 27383/2026 |BUDEK GENERAL Entire Document BRANCH-1
WP (C) - SUKANTA X WRIT
)
721/202628.09.2026 [T 1C) R oo GENERAL Plaint o NCH_g
CMP- BIJAYA KUMAR
) —_ _
724/2026(28.09.2026 oo oo GENERAL Judgement Dtd. 2019-08-20
wp(cy.  [BIBHU -
727/202628.09.2026 |7 o5 [PRAKASH GENERAL Judgement Dtd. 2026-07-28 oTvISTON
TANDI BENCH-1)
730/2026 28.09.2026 ?§i§§3;024 iiii?A NASIR | oNERAL Petition
736/2026 |28.09.2026 §¥§£/2018 ﬁigi;A KUMAR | ENERAL Order Dtd. 2019-03-20
740/2026 |28.09.2026 Z§£S;605 ?iiéHiﬁMAN GENERAL Entire Order
741/2026 |28.09.2026 |NE{C) - MANOJ KUMAR | -pNpRAL Order Dtd. 2025-05-16

14324/2025

RANA




WP (C) -

MANOJ KUMAR

742/2026 28.09.2026 |1 2000 e GENERAL Order Dtd. 2025-05-16
WP (C) - SURYAKANTA L . WRIT
)
743/2026128.09.2026 3627/2025 |PALAT GENERAL Petition With Annexures BRANCH-1
WP (C) - MANOJ KUMAR WRIT
) —_ —_
744/2026(28.09.2026 |11 GENERAL Order Dtd. 2025-05-16 N NCH.
WP (C) - MANOJ KUMAR WRIT
) —_ —_
745/2026 28.09.2026 11T e GENERAL Order Dtd. 2026-01-06 N NCH-4
WP (C) — MANOJ KUMAR WRIT
) —_ —_
746/2026(26.09.2026 (2S00 o PR GENERAL Order Dtd. 2026-02-26 N NCH- S
748/2026 (28.09.2026 222235026 igiggiﬁA GENERAL Order Dtd. 2026-09-24
CRLMC- MANORANJAN
) _ _
764/2026 28.09.2026  [So R0 S GENERAL Order Dtd. 2026-09-24
WP (C) — BIBHUTI L . WRIT
)
771/2026128.09.2026 3897/2022 |BHUSAN SETHT GENERAL Petition With Annexures BRANCH-3
PRAVAT
774/20261(28.09.2026 g22g35015 CHANDRA GENERAL Entire Brief E?égINAL
BEHERA
WP (C) - WRIT
) —_ —_
785/202626.09.2026 |70 oCh o |TANU JENA  GENERAL Order Dtd. 2023-08-31 N ANCH1
WP (C) - PRAHALLAD WRIT
) —_ —_
788/2026(28.09.2026 ot e bna Das |CENERAL Order Dtd. 2026-08-13 o NCH 6
WRIT
WP (C) - PRAHALLAD BRANCH
) _ _
791/2026(28.09.2026 [0 lC) L o ag GENERAL Order Dtd. 2026-09-24 e o
BENCH-3)
WP (C) - PRAHALLAD WRIT
) _ _
795/2026 128.09.2026 [ el L Dag GENERAL Order Dtd. 2026-09-25 o NCH_S
796/2026 28.09.2026 §§§%3;026 ngiﬁAKASH GENERAL Order Dtd. 2026-09-28
MISC.
FAO- SOUMYA
) —_ —_
799/202628.09.2026 507 [P0 ona (GENERAL Order Dtd. 2026-08-28 2EEEAL
803/2026 28.09.2026 23523;026 gggég RANJAN | <o NERAL Order Dtd. 2026-09-23
806/2026(28.09.2026 |1 10)7  MANAS PATI  |GENERAL Order Dtd. 2026-09-25 e eH_
WP (C) — PRATAP KUMAR WRIT
) _ _
810/2026128.09.2026 |3 (01T IFRETAY GENERAL Order Dtd. 2026-09-25 o NCHT




WPC (OAC) - |PRAHALLAD
) —_ —_
821/202628.09.2026 | 0 o e nnn Dag |GENERAL Order Dtd. 2023-12-18 OA Branch
865/2026 (28.09.2026 332535026 EX?EEHANKAR GENERAL Order Dtd. 2026-09-28 BATL-1
WP (C) - MANOJ KUMAR WRIT
) —_ —_
882/2026(26.09.2026  [1o10) > PR GENERAL Order Dtd. 2018-01-30 N ANCH. 3
WA- CHIDANANDA WRIT
) —_ —_
903/2026(26.09.2026 (127 o0 [P P 0% GENERAL Order Dtd. 2026-05-18 N eEAr
005/2026 (28.09.2026 2?3%35026 ﬁgﬁiggggi GENERAL Order Dtd. 2026-09-28
009/2026 (28.09.2026 §§2%35026 ﬁgﬁiggggi GENERAL Order Dtd. 2026-09-28
WRIT
WP (C) - BRANCH
) _ _
754/2026(28.09.2026 [0 1C)7 |3 R NAYAK  |GENERAL Order Dtd. 2026-09-25 rvraToN
BENCH-2)
MATA- Misc.caseCounter,Entire
)
759/2026/128.09.2026 72/2012 P K JENA GENERAL Order,Petition With Annexures,
SA- Order Dtd. 2017-12-
)
763/2026(28.09.2026 (300 oo |T P KAR GENERAL Shpen Lmemo.
MATA-
765/20261(28.09.2026 182/2026 M NAYAK GENERAL Order Dtd. 2026-09-24
767/2026 |28.09.2026 gzégé;2025 N C SINHA  |GENERAL Order Dtd. 2026-02-25 e NCH- 7
768/2026 (28.09.2026 22252355 A SAHOO GENERAL Order Dtd. 2026-09-08
) MACA-
769/202626.09.2026  [¢209° [P K BARTK  GENERAL Order Dtd. 2026-09-23
770/2026(28.09.2026  [101C) 7 B N SARANGT |GENERAL Order Dtd. 2026-08-20 o NCH-2
WRIT
WP (C) - BRANCH
) —_ —_
772/2026(26.09.2026 30007 [N C SINHA  |GENERAL Order Dtd. 2026-02-25 oTvISTON
BENCH-2)
773/2026 28.09.2026 25é22;2026 B K MOHARANA |GENERAL Order Dtd. 2026-09-25 giiECH—7
WP (C) — WRIT
) _ _
797/2026(26.09.2026 701} A, K. DET  GENERAL Order Dtd. 2026-07-10 N ANCH1
798/2026 (28.09.2026 | (CL7  |B. P. TANGA GENERAL Order Dtd. 2026-09-24 e eHo1
WP (C) - WRIT
) —_ —_
800/202628.09.2026 |70 )7 |P. BEHERA  |GENERAL Order Dtd. 2026-09-25 N NCH 7
801/2026 |28.09.2026 giig;;026 S.R.SAHOO  |GENERAL Order Dtd. 2026-09-24 ;?égINAL
802/2026 (28.09.2026 WP (C) - B. N. SAHU |GENERAL | Order Dtd. 2026-09-24 WRIT




29942/2026 BRANCH-7
CRLMC-
804/202626.09.2026 (S50 /3. BEHERA  GENERAL Order Dtd. 2026-09-28
WP (C) -
805/202626.09.2026 |72 /)7 3. BEHERA  GENERAL Order Dtd. 2026-09-22
, ABLAPL-
807/2026(28.09.2026 3204/2026 P. K. MISHRA GENERAL Order Dtd. 2026-07-21 BAIL-1
CMP-
808/202626.09.2026 (S0 0o |J. P. KAR  GENERAL Order Dtd. 2026-09-28
809/2026 28.09.2026 ggég;;2026 J. P. KAR  |GENERAL Order Dtd. 2026-09-28 e NCH_ 6
811/202628.09.2026 g0 oo oy GENERAL Order Dtd. 2026-09-21 BATL-2
812/2026 |28.09.2026 2522;;2026 B. BEHERA  |GENERAL Order Dtd. 2026-09-22 N ANCH-2
813/2026 28.09.2026 25232;2026 B. BEHERA  |GENERAL Order Dtd. 2026-09-22 o NCH-
814/2026 28.09.2026 gfégi;2026 R. R. DAS  |GENERAL Order Dtd. 2026-09-24 o NCH2
WP (C) - T. B.
) — —
815/2026(28.09.2026 |0 oL aTRs  GENERAL Order Dtd. 2026-09-25
| WP (C) -
816/2026(26.09.2026 1 1C)° s, MITRA  GENERAL Order Dtd. 2026-05-06Annexure,
WRIT
WP (C) - BRANCH
) _ _
817/202628.09.2026 16708/2024 S. MITRA GENERAL Order Dtd. 2024-11-19Annexure, (DIVISION
BENCH-2)
818/202628.09.2026 o0 e o E GENERAL Order Dtd. 2026-11-10 BATL-2
| WP (C) -
819/2026(26.09.2026 ;> /)7 3. BEHERA  GENERAL Order Dtd. 2026-09-22
820/2026(28.09.2026 721017 |B. BEHERA  GENERAL Order Dtd. 2026-09-22 o ANCH-4
822/2026 |28.09.2026 ggéi;626 S. MOHANTY |GENERAL Order Dtd. 2026-01-16 e ANCHA1
823/2026 28.09.2026 25521;2026 T. K. NAYAK |GENERAL Order Dtd. 2026-10-15 e
824/2026 |28.09.2026 25822;2025 H. JENA GENERAL Order Dtd. 2026-07-06 e ANCH- 7
825/2026 (28.09.2026 WP (C) - P. C. DAS  |GENERAL| Order Dtd. 2026-09-28




130332/2026 |

WP (C) - WRIT
) —_ —_
826/2026(28.09.2026 30/ CL7 P C. DAS  |GENERAL Order Dtd. 2026-09-28 o eHs
827/2026 |28.09.2026 ?58353;026 P. C. DAS  |GENERAL Order Dtd. 2026-09-28
TRP (C) - P. K.
) —_ —_
828/2026 28.09.2026 |02 100 B K GENERAL Order Dtd. 2026-09-25
WRIT
WP (C) - BRANCH
) —_ —_
829/2026(28.09.2026 17 (°)7 T, K. NAYAK GENERAL Order Dtd. 2026-10-15 oryrSTON
BENCH-3)
WP (C) — WRIT
) _ _
830/2026(28.09.2026 701 )7 I8, Das GENERAL Order Dtd. 2026-09-28 o NCHoD
WP (C) - WRIT
) _ _
831/2026(28.09.2026 301517 I8, DAS GENERAL Order Dtd. 2026-09-28 o NCH_3
832/2026 (28.09.2026 $§i§55026 EARgﬁGI GENERAL Order Dtd. 2026-09-18
833/202628.09.2026 | CONICT A. T. NAYAK |GENERAL Order Dtd. 2024-04-19
: <09 2637/2024 B T :
CRLREV-
) _ _
834/2026(28.09.2026  [cDERT UL SARU GENERAL Order Dtd. 2026-09-22
WRIT
WP (C) - BRANCH
) _ _
836/2026 28.09.2026  |-1C) 7 Is. DasH GENERAL Order Dtd. 2026-09-28 e aToN
BENCH-3)
) BLAPL-
837/202628.09.2026 [0 0 . |A. S. PANDA GENERAL Order Dtd. 2026-09-28
838/2026 28.09.2026 §5§2}5026 S. K. SAHOO |GENERAL Order Dtd. 2026-08-25 o NCH-S
839/202628.09.2026 | CONTC~ B. K. SWAIN |GENERAL Order Dtd. 2026-01-29
: <09 1206/2025 : :
840/202628.09.2026 | CRbMC- P. S.DAS GENERAL Order Dtd. 2026-09-28
: <09 3095/2026 |F° S- :
WP (C) - WRIT
) —_ —_
842/202628.09.2026 |70 S)7 o lH. JENA GENERAL Order Dtd. 2026-07-06 o NCHT
WP (C) - WRIT
) —_ —_
843/202628.09.2026 |70 )7 |G, C. JENA |GENERAL Order Dtd. 9999-12-31 o NCHD
CRLMC- 5. K.
) —_ —_
844/202628.09.2026 -0 S0 oo GENERAL Order Dtd. 2026-08-17
) BLAPL-
847/2026(28.09.2026 o070 |A. S. PAUL |GENERAL Order Dtd. 2026-09-28 BATL-1




848/2026 |28.09.2026 22223;026 P. S.DAS GENERAL Order Dtd. 2026-09-28
849/2026 (28.09.2026 258?53;4 M. K. SWAIN |GENERAL Order Dtd. 2024-05-20
850/2026 |28.09.2026 f?gsggig R. B. MISHRA |GENERAL Order Dtd. 2026-03-13 ;Eé?é?é;
CRLA- K. C. CRIMINAL
) —_ —_
851/202626.09.2026 (S0 o (L e GENERAL Order Dtd. 2025-02-14 i
CRLMC-
852/202626.09.2026 oo C0 [P K MOHANTY |GENERAL Order Dtd. 2026-08-31
. MISC.
853/20261(28.09.2026 608/2020 R. R. DAS GENERAL Order Dtd. 2025-08-19 APPEAL
SEC.
WP (C) — H. K. WRIT
) —_ —_
854/202628.09.2026 |1 -l S GENERAL Order Dtd. 2026-08-25 o NCHA1
| WP (C) -
855/202628.09.2026 g C)° 3. BEHERA  GENERAL Order Dtd. 2013-09-23
856/2026(28.09.2026 3007 M. PAGAL GENERAL Order Dtd. 2026-08-25 NG
. MISC.
857/2026128.09.2026 234/2022 R. R. DAS GENERAL Order Dtd. 2023-07-31 APPEAL
SEC.
. MISC.
858/20261(28.09.2026 55/2009 P. K. PANDA |GENERAL Order Dtd. 2026-09-02 APPEAL
SEC.
1859/2026 28.09.2026 225/2001 N. ROUT GENERAL Order Dtd. 2014-08-26 igggii
WRIT
WP (C) - BRANCH
) _ _
890/2026(28.09.2026 1o o T IS, SAHU GENERAL Judgement Dtd. 2026-09-10 e o
BENCH-2)
CRLMC- R. C.
) —_ —_
1906/202628.09.2026  |Sace o S GENERAL Order Dtd. 2026-09-28
908/2026 |28.09.2026 222252626 P. S.DAS GENERAL Order Dtd. 2026-09-28
910/2026 |28.09.2026 ??2253;026 J. SAHOO GENERAL Order Dtd. 2026-09-25 BATL-1
911/2026 |28.09.2026 ?52253;026 J. SAHOO GENERAL Order Dtd. 2026-09-25
912/2026 28.09.2026 §§§%35026 ;ANgﬁGo GENERAL Order Dtd. 2026-07-13
914/2026(28.09.2026  |ABLAPL-  |B. K. GENERAL | Order Dtd. 2026-09-28




9295/2026
CRLA- CRIMINAL
) —_ —_
915/202628.09.2026 S50 (B, NAYAK GENERAL Order Dtd. 9999-12-31 i
917/2026 28.09.2026 |CLAPL™ B. NAYAK GENERAL Order Dtd. 2026-09-28 BAIL-1
: 09 7989/2026 |° :
WP (C) - WRIT
) —_ —_
918/202628.09.2026 |32} 7 D SAMAL GENERAL Order Dtd. 2026-11-09 N NCH-4
919/2026 (28.09.2026 ?332535025 P. K. JENA |GENERAL Order Dtd. 2025-12-22
020/2026 |28.09.2026 ?§52§3;026 N. K. ROUT |GENERAL Order Dtd. 2026-09-17
EXP-
921/2026 28.09.2026 H. S. PANDA |GENERAL Order Dtd. 2026-09-23
72/2026
022/2026 |28.09.2026 252253626 R. MALLICK |GENERAL Order Dtd. 2026-09-10
923/2026 28.09.2026 | P. R. SWAIN |GENERAL Order Dtd. 2026-09-11
: 09 319/2026 B R :
924/202628.09.2026 |"E(C) - R. SWAIN |GENERAL Order Dtd. 2026-08-03
: 09 2059/2025 : :
BLAPL-
1925/202628.09.2026 [0 270 - [p. S.DAS GENERAL Order Dtd. 2026-09-25
WP (C) - WRIT
) —_ —_
926/2026(26.09.2026 34507 IS, K. PARIDA GENERAL Order Dtd. 2026-09-28 N NCH_ S
WP (C) - WRIT
) _ _
927/20261(28.09.2026 30838/2024 D. BISWAL GENERAL Order Dtd. 2025-04-21 BRANCH-6
) BLAPL-
928/20261(28.09.2026 8044/2026 B. K. BEHERA |GENERAL Order Dtd. 2026-09-28 BATL-1
WP (C) -
929/2026(28.09.2026 gV o lc. Das GENERAL Order Dtd. 2026-09-03
930/2026 |28.09.2026 ?2??52626 M. PAGAL GENERAL Order Dtd. 2026-09-22 BATL-1
931/2026 |28.09.2026 ML ()~ C. SAMAL GENERAL Order Dtd. 2026-09-03
: 09 24465/2026 " :
WRIT
WP (C) - BRANCH
) —_ —_
932/2026(28.09.2026 [ oLl” IR, K. BARIK GENERAL Order Dtd. 2026-09-25 orvISTON
BENCH-3)
933/2026(28.09.2026  |CRLMC- \G. SRHOO GENERAL | Order Dtd. 2026-09-07 |




1194/2026
934/2026 28.09.2026 §§§§5024 R. B. MISHRA |GENERAL Order Dtd. 9999-12-31 giégiiAL
935/2026 28.09.2026 ?2??5;526 D. K. BEHERA |GENERAL Order Dtd. 2026-09-08
, RSA-
936/2026128.09.2026 429/2026 T. K. MISHRA GENERAL Order Dtd. 2026-11-12
937/2026 28.09.2026 25;?53626 D. PARIDA  |GENERAL Order Dtd. 2026-08-24
) TRP (C) -
938/2026128.09.2026 189/2026 S. K. SAMIM GENERAL Order Dtd. 2026-11-16
939/2026 28.09.2026 Qﬁégé;2026 D. BISWAL  |GENERAL Order Dtd. 2026-09-21 o NCH-6
CONTC-
940/20261(28.09.2026 5753/2026 D. BISWAL GENERAL Order Dtd. 2026-09-11
WP (C) - G. D.
) _ _
1941/2026(28.09.2026  [Joi” o e Oe GENERAL Order Dtd. 2026-09-24
942/2026(28.09.2026 (101007 I3, BARIK  |GENERAL Order Dtd. 2026-09-28 e NCH-4
943/202628.09.2026 301007 |p. BARIK GENERAL Order Dtd. 2026-09-28 o NCHA1
| WP (C) -
1944/2026(28.09.2026  [101C)T B, BARIK GENERAL Order Dtd. 2026-09-28
WP (C) - Order Dtd. 2018-04- WRIT
)
94572026 |28.09.2026 2658/2018 S. K. SAMINM |GENERAL 13Petition, Annexure,Misc.case, |[BRANCH-8
0JC- Order Dtd. 2007-12-
)
946/2026(28.09.2026 5330/1994 T. SWAIN GENERAL 12Petition,Annexure,Misc.case,
WP (C) - B. R. Order Dtd. 2003-11-
)
947/2026|28.09.2026 4825/2003 |SENAPATI GENERAL 20Petition, Annexure,
948/2026(28.09.2026 2261998 A. PANDA GENERAL Order Dtd. 2026-08-25 ;?;?ﬁiAL
949/2026(28.09.2026 10 1C) 7 H.S. PIKRY |GENERAL Order Dtd. 2026-09-24 G2
950/2026(28.09.2026 jé;/2001 D. NAYAK GENERAL Order Dtd. 2023-11-23 iiggii
951/2026(28.09.2026  |SA- S P SAHOO  |GENERAL | Order Dtd. 1963-12-10




1240/1962

WP (C) - WRIT

) —_ —_

952/2026(28.09.2026 7007 K. MOHAPATRA GENERAL Order Dtd. 2023-10-31 o cE_c
RSA- Judgement Dtd. 2024-02- SECOND

)

953/2026(28.09.2026 X270 |J. P. KAR  GENERAL iy R

, BLAPL-

954/2026128.09.2026 9510/2023 R. K. DAS GENERAL Order Dtd. 2024-11-11 BATIL-1

955/2026 28.09.2026 i§1/1995 M. R. BARTIK |GENERAL Order Dtd. 2024-12-18Decree, f\iggii
TRP (C) -

956/2026(26.09.2026  |3ic D)0 [B. K. NAYAK GENERAL Order Dtd. 2025-02-25 M.J.C.

N I C (Software Team)



